FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

SR DIGITAL TV AND BROADBAND PRIVATE LIMITED
OPERATING IN CABLE TV AND BROADBAND
AT MADHYA PRADESH

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

‘ ‘ . RELEVANT PARTICULARS . -
Name of the corporate debtor along with  |SR Digital TV And Broadband
PAN & CIN/ LLP No. Private Limited
CIN: U64201MP2014PTC033397
PAN: AAVCS1165L
2 Address of the registered office Registered office: 335, 3rd Floor,
Orbit Mall, Near Malhar Mega, A.
B. Road, Indore - 452001
3. | URL of website NA
4. Details of place where majority of fixed No fixed assets are available
assets are located
5. | Installed capacity of main products/ NIL
services
6. | Quantity and value of main products/ NIL
services sold in last financial year
Number of employees/ workmen NIL
Further details including last available Complete details may be sought by
financial statements (with schedules) of reaching out to the resolution
two years, lists of creditors are available at | professional vide mail
URL: address: cirp.srdigitaltv2024@gmail.com
9. | Eligibility for resolution applicants under Complete details may be sought by
section 25(2)(h) of the Code is available at | reaching out to the resolution
URL: professional vide mail
address: cirp.srdigitaltv2024@gmail.com
10. | Last date for receipt of expression of 28.05.2025
interest
11. | Date of issue of provisional list of 07.06.2025
prospective resolution applicants
12. | Last date for submission of objections to 12.06.2025
provisional list




i3

Date of issue of final list of prospective 22.06.2025

resolution applicants

14.

Date of issue of information memorandum, | 27.06.2025

evaluation matrix and request for
resolution plans to prospective resolution

applicants

15.

Last date for submission of resolution 26.07.2025

plans

16.

Process email id to submit Expression of

Interest

cirp.srdigitaltv2024@gmail.com

Date: 13.05.2025

Place: Indore
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For SR Digital TV~And Broadband Private Limited

IBBI Reg. No: IBBI/IPA-002/IP-N00984/2020-2021/13133
AFA Valid Till 30th June 2025
1,Bima Nagar, 202, Almas Dreams Apartment,

Near Anand Bazaar , Indore, MP, 452018
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‘No country ever
killed 100
militantsin

another country’

ANI
GUWAHATI

Assam Chief Minister Him-
anta Biswa Sarma thanked
the Indian Army for killing
over 100 terrorists in the
strikes conducted under
Operation Sindoor and said
that if Pakistan violates the
cessation of hostilities, In-
dian forces will give a "befit-
ting reply” to them.

"DGMO explained all
the strikes Indian armed
forces did in Pakistan... No
country has ever killed
over 100 militants in
another country. Prime
Minister gave out a mess-
age to the world that
wherever the terrorists
are, we will kill every one
of them, no matter where
they hide," Assam CM said,
addressing a press confer-
ence on Sunday.

"Today, the Prime Min-
ister kept his word. I thank
the Prime Minister and the
Indian army. For the first
time, India killed over 100
terrorists using missiles...
If Pakistan violates the
ceasefire, Indian forces
will give a befitting reply to
them," he added.

FAKE NEWS: Pak’s claim of Rauf as innocent preacher is latest instance
of denying links between state institutions & designated terrorists

Pak says Rauf'is a family
man, US disagrees

Online Report
NEW DELHI

The Pakistani armed forces
have claimed that Hafiz
Abdur Rauf, a US-designated
global terrorist, who led the
funeral of the terrorists killed
in Indian airstrikes during
Operation Sindoor is an ordi-
nary citizen.

Lieutenant General Ahmed
Sharif Chaudhry, Pakistan's
Director General of Inter-Ser-
vices Public Relations (DG
ISPR), categorically denied
that the man seen in the
image was a terrorist. Instead,
he was described as a relig-
ious leader and "a common
family man."

The military spokesperson
even presented what was
claimed to be the individual's
National Identity Card (CNIC),
naming him as an official of
the Pakistan Markazi Muslim
League (PMML), specifically,
its "Welfare Wing Incharge."

Who Is Hafiz Abrur Rauf

The man identified by Pak-
istan as a cleric is Hafiz Abdur
Rauf, a senior leader of Lash-
kar-e-Taiba (LeT) and head of
the now-banned Falah-e-Insa-
niyat Foundation (FIF), both
of which are designated ter-
rorist entities under US and
United Nations sanctions. The
CNIC  number  (35202-
5400413-9), name, and date of
birth (March 25, 1973) released
by the Pakistani military
match exactly with details in
the US Department of Treas-
ury sanctions lists.

Pakistan's characterisation
of Rauf as an innocent
preacher is the latest instance
in a long history of downplay-
ing or denying links between
state institutions and inter-
nationally designated terror-
ists. During the funeral, held
in Muridke, near Lahore, sev-
eral high-ranking officers of
the Pakistan Army stood be-
hind Rauf as he led the cer-
emony. Coffins wrapped in
Pakistan's national flag were
carried in military protocol,
suggesting institutional back-

ing. In a press briefing in New
Delhi recently, Foreign Secre-
tary Vikram Misri had held up
the viral photograph and
highlighted the contradictions
between facts and what the
Pakistani military leadership
says.

The funeral

The funeral, held on May 8
in Muridke, did not resemble
a private religious affair.
Images and video footage
show military protocol, state
security presence, and formal
participation by Pakistani of-
ficials.

"They claim that only civil-
ians were killed in the strikes
on the 7th of May. We have
made the point very clearly
that all attacks on the morn-
ing of 7th May were against
carefully selected terrorist in-
frastructure, terrorist tar-
gets?" Mr Misri had said at a
press briefing.

According to news agency
IANS, the photograph shows
Rauf surrounded by uni-
formed military officers,
among them Lt Gen Fayyaz

Hussain Shah (Corps Com-
mander, IV Corps, Lahore),
Maj Gen Rao Imran Sartaj
(GOC, 11 Infantry Division),
Brig Mohammad Furqan
Shabbir (Commander, 15 Hy-
brid Mechanised Brigade),
Punjab's Inspector General of
Police Dr Usman Anwar, and
provincial MLA Malik Sohaib
Ahmed Bherth.

In an apparent attempt to
deflect criticism, Pakistani of-
ficials appeared to conflate
Hafiz Abdur Rauf with Abdul
Rauf Azhar, brother of Jaish-
e-Mohammed (JeM) chief
Masood Azhar.

Terror history

Rauf Azhar, also Masood
Azhar's brother, has a well-
documented record of terror-
ism planning, including
orchestrating the 1999 IC-814
hijacking, the 2001 Indian Par-
liament attack, and the 2016
Pathankot and 2019 Pulwama
strikes. In contrast, Hafiz
Abdur Rauf has been integral
to the financial and propa-
ganda operations of LeT since
at least the early 2000s.
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Indore, Tuesday, May 13, 2025

Trump’s mediation not

appropriate:

IANS
MUMBAI

Former Union Defence Min-
ister and NCP-SP President
Sharad Pawar, on Monday, as-
serted that the US President
Donald Trump's mediation
between India and Pakistan is
not appropriate citing that ac-
cording to the Shimla Agree-
ment, no third party can
mediate in the dispute be-
tween the two countries.

"The Shimla Agreement
was signed between Zulfiqar
Ali Bhutto, the President of
Pakistan, and Indira Gandhi,
the Prime Minister of India. It
had denied any third party in-
tervention. According to the
agreement, the two countries
will settle their issues without
any third party mediation.
Why should anyone poke its
nose?" he asked, reiterating his
strong objection against the
intervention of the US Presi-
dent and his unilateral an-
nouncement on X of a
ceasefire between India and
Pakistan.

Asked about the chorus for
special session of Parliament
against the backdrop of Oper-
ation Sindoor and the sub-
sequent exchange of
cross-border fire by India and
Pakistan, the NCP-SP Presi-
dent said there is no objection

Pawar

Baghel questions
Centre over US
mediation

IANS
NEW DELHI
———

Senior Congress leader and
former Chhattisgarh Chief
Minister Bhupesh Baghel on
Monday demanded a reply
from the ruling Central gov-
ernment, asking if the
Shimla pact is lying in tatters
and has it been undermined
while India has accepted the
third-party mediation on
Kashmir.

Baghel urged the govern-
ment to convene a special
session of Parliament and an
all-party meeting chaired by
Prime Minister Narendra
Modi.

in convening the
session of Parliament.

"But it is not possible to say
how much information the
govt will give at this juncture.
Many important details related
to defence cannot be shared, so
it has to be kept confidential. If
a session is to be called, then
convene it. Instead, a meeting
of all party leaders should be
called and information should
be shared”, he added.

special

Left parties back
Misri, question
govt's silence on
foreign secy'’s

trolling
PTI
NEW DELHI

Left parties on Monday
slammed the online trolls
targeting Foreign Secretary
Vikram Misri, with the Com-
munist Party of India (Marx-
ist) questioning the silence of
the BJP-led government
over the issue.

In a post on X, the CPI(M)
shared an image quoting a
report on Misri and his
daughter being trolled on-
line.

"Why is the government
silent? Shame on the trolls,"
the CPI(M) said.

In a post on X on Sunday,
Rajya Sabha MP of the party
John Brittas called Misri
"one of the finest officers" in
India.

"Not surprised the way
hate and hatred heaped on
one of the finest officers of
this nation. Vikram Misri dis-
charged the functions as-
signed by the govt. If parivar
handles are unhappy about
the ceasefire they should
turn it on their leaders who
misled with their hawkish
postures!" Brittas said.

17 newborn girls named ‘Sindoor” in
tribute to Army’s operation

Biswajeet Banerjee
LUCKNOW

Inastirring display of patriotism
and national unity, seventeen
families in Kushinagar, Uttar
Pradesh, have chosen to name
their newborn daughters Sin-
door — a powerful tribute to the
Indian Army's resolute action
under Operation Sindoor,
launched to avenge the brutal
Pahalgam terror attack on April
22 that claimed 26 innocent lives.

These seventeen girls were all
born within just two days —
May 10 and 11 — at Kushinagar
Medical College. The name Sin-
door, once merely symbolic of
marital tradition, has now
emerged as a bold emblem of
courage, sacrifice, and national
pride.

“Thisisnotjusta name. It is an
emotion, a salute to the bravery
of our soldiers,” said Archana
Shahi, who recently gave birth to
a daughter. “Operation Sindoor
gave justice to the families who
lost their loved ones in the Pa-
halgam attack. My daughter
carries that spirit now. Sindoor
isno longer just red powder—it’s

red with pride, with sacrifice”

Her husband, Ajit Shahi,
shared that the couple had al-
ready decided on the name be-
fore their daughter’s birth. “The
moment we heard of the Army’s
strikes, something stirred in us.
We knew this name would
carry a legacy—one of bravery,
vengeance, and national unity,”
he said with emotion.

At Kushinagar Medical Col-
lege, the atmosphere has been
charged with patriotic fervour.

“Seventeen girls named Sin-
door in just two days — that
speaks volumes about how
deeply the Army’s actions have
touched people's hearts,” said
Dr. RK. Shahi, the principal of

the college.

In nearby Padrauna, Madan
Gupta’s family came to the same
decision with pride. “My
daughter-in-law, Kajal, did not
hesitate even for a second. She
said naming our granddaughter
Sindoor would forever link her
to a moment when India stood
tall,” he said.

Vyasmuni, a farmer from
Bhathahi Babu village, was filled
with hope for his daughter's fu-
ture. “When she grows up and
learns what her name stands for,
I want her to feel proud. I want
her to walk with strength, just
like our jawans who crossed the
border and gave us justice,” he
said, his voice quivering.

Passport racket for
illegal B'desh
immigrants busted

AHMEDABAD

Ahmedabad City Crime
Branch has uncovered a racket
involved in facilitating Indian
passports for illegal Bangla-
deshi immigrants through
forged documents. The investi-
gation began with the arrest of
aBangladeshi woman who had
secured an Indian passport
using fraudulent paperwork.
Subsequent probes revealed
that three more women had
obtained passports using simi-
lar forged documentation.
Authorities have initiated legal
proceedings  against  the
women, while further investi-
gations have led to the inter-
rogation of four suspected
co-conspirators believed to be
part of the broader network.

smokey affairs

Rahul faces legal heat over
remarks on Lord Ram

PTI
VARANASI

A complaint against Congress
leader Rahul Gandhi was filed
in a court here on Monday
over his alleged remarks at a
US university describing Lord
Ram as a mythological and fic-
tional figure, demanding that
an FIR be lodged under the
relevant penal provisions.

Notices will be sent
to Gandhi and Uttar
Pradesh Congress
president Ajay Rai,
aresident of
Varanasi

e
The All India Congress
Committee (AICC) has also
been named as a party in the
case. The court has scheduled
a hearing on May 19.
Advocate Harishankar Pan-
dey, who filed the complaint,
alleged that Gandhi made the
controversial remarks during
an address at the Brown Uni-
versity in Boston, United States
on April 21, and termed it a

"hate speech” that hurt the
sentiments of "Sanatanis".

Pandey said he came across
Gandhi's statement through a
local newspaper.

According to the complaint,
the leader of opposition in the
Lok Sabha referred to Lord
Ram and stories from that era
as mythological and imagin-
ary. The complaint was filed at
the MP-MLA court of Addi-
tional Chief Judicial Magis-
trate Neeraj Kumar Tripathi.

Pandey said the court ac-
cepted the complaint and
fixed May 19 for the hearing.

Notices will be sent to Gan-
dhi and Uttar Pradesh Con-
gress president Ajay Rai, a
resident of Varanasi, he added.

In his complaint, Pandey
said Gandhi should be sum-
moned to face punishment for
the offences committed under
Bharatiya Nyaya Sanhita (BNS)
sections 196 (promoting en-
mity between different groups
on ground of religion, race
etc), 351 (criminal intimida-
tion), 353 (statement conduc-
ing public mischief) and 356
(defamation).

Snake venom case: Elvish Yadav’s plea
dismissed by Allahabad High Court

Biswajeet Banerjee
PRAYAGRAJ

In a major setback for You-
Tuber Elvish Yadav, the Allaha-
bad High Court on Monday
dismissed his plea challenging
the chargesheet filed against
him in a case involving the al-
leged use of snakes and snake
venom in YouTube videos and
links to drug-laced rave
parties.

Justice Saurabh Srivastava
observed that both the FIR
and the chargesheet contain
witness statements and ma-
terial that require examination
during the trial. The court
noted that Yadav had not even
challenged the FIR, making his
petition weak from the outset.

Yadav had moved the High
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Court seeking quashing of the
chargesheet, arguing that the
person who filed the FIR was
not legally competent to
do so under the Wildlife
Protection Act, as he was

Advocate General Manish
Goyal, representing the state,
told the court that the inves-
tigation had established that
Yadav supplied the snakes to
those from whom banned
substances were recovered.
The state also dismissed the
question of the informant’s
authority, arguing that the
core issue was the recovery

GeM-Tender Notice

and involvement, not the des-
ignation of the complainant.

Pak faces economic, diplomatic
fallout from India’s retaliation

ANI
NEW DELHI

India's firm response to Pak-
istan through 'Operation Sin-
door'" has delivered a
multi-dimensional reply
against our neighbour's sup-
port for terrorism, blending
military precision with stra-
tegic non-military measures
to neutralise threats, deter ag-
gression, and isolate it econ-
omically and diplomatically,
sources revealed.

The operation, launched on
May 7 in retaliation to the
April 22 Pahalgam terror at-
tack that killed 26 people, has
showcased India's zero-toler-
ance policy toward terrorism
while maintaining strategic
restraint and garnering inter-
national support.

On the military front, the
Indian Armed Forces con-
ducted coordinated precision
missile strikes on nine terror-
ist facilities, targeting four in
Pakistan, including Bahawal-
pur and Muridke, and five in
Pakistan-occupied Kashmir,
such as Muzaffarabad and
Kotli.

These sites served as key
command centres for terror
groups Jaish-e-Mohammed
(JeM) and Lashkar-e-Taiba
(LeT), responsible for attacks
like in Pulwama in 2019 and in
Mumbai in 2008.

In response to Pakistan's

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SR DIGITAL TV AND BROADBAND PRIVATE LIMITED

OPERATING IN CABLE TV AND BROADBAND, AT MADHYA PRADESH
Under sub-regulation, 1, of regulation 36A of the Insolvency and Bankruptcy Board of India,
Insolvency Resolution Process for Corporate Persons, Regulations, 2016

RELEVANT PARTICULARS
1. | Name of the corporate debtor SR Digital TV And Broadband Private
along with PAN & CIN/LLP No. Limited

CIN: U64201MP2014PTC033397
PAN: AAVCS1165L

2.| Address of the registered office | Registered office: 335, 3rd Floor, Orbit Mall,
Near Malhar Mega, A. B. Road,

no longer an authorised
Animal Welfare Officer.
His counsel also claimed
that no snakes, venom, or
narcotics were recovered
from Yadav, nor was he
present at the alleged
party.

However, Additional

Smoke billows from a location where a live shell was neutralised during a sanit-
isation exercise in the civilian areas in Rajouri district in J&K on Monday

Gem Tender No. GEM/2025/B/6218048
On behalf of the President of India,

Sr. CDO/ICD/IND, Western Railway,
Ratlam, division invites GeM Tender
No. GEM/2025/B/6218048, Date of
uploading on IREPS: 09-05-2025
(Open tender TWO Packet system)
for the following work. If the date of
opening happens to be a BANDH or
Holiday, the tender will be opened at
the same time on the following
working day. Name of the work with
its location: Manpower based
Contract for Provision of OBHS in
DADN based trains for a period of 02
years., Approx cost of work: Rs.
36741106.89/- Including all taxes
and GST., Earnest Money: Rs.
333710/-, Completion period of
work: 2 years (or 24 Months) from
issue of LOA, Address of the office
from where the tender opened: Sr.
CDO (ICD)-IND-Coaching Depot
Indore, Patthar Godam Road,
Indore-452003, Date & Time for
submission and opening of
tender: Closing Time: 15:00 Hrs. on
31.05.2025 Opening Time: 15:30
Hrs on 31.05.2025, Website
particulars & notice board
location: Tender documents can
also be downloaded from website of
GeM - https:/fjgem.gowv.in any other
information required by the tenderer
can be obtained from the office of Sr.
CDO(ICD)-IND-Coacing Depot
Indore, during the working hours.

Sr. CDO, ICD, INDORE,

V/040 Ratlam Division, Western Railway

Indore - 452001
3. URL of website ] | NA
4. | Details of place where majority Mo fixed assets are available
of fixed assets are located

5. | Installed capacity of main NIL
products/ services
6. Quantity and value of main NIL
products/ services sold in last
financial year.

7. Number of employees/ workmen | NIL
8.| Further detailsincluding last | Complete details may be sought by reaching
available financial statements out to the resolution professional vide mail
(with schedules) of two years, address : cirp.srdigitaltv2024@gmail.com
lists of creditors are available
el | B I
9. | Eligibility for resolution applicants | Complete details may be sought by reaching
under section 25(2){h) of the out to the resolution professional vide mall
| Code is available at URL: | address: cirp,srdigitalty2024@gmail,com
10. Last date for receipt of 28.05.2025
expression of interest
11, Date of issue of provisional list
of prospective resolution
| applicants
12. Last date for submission of
objections to provisional list

| 07.06.2025

| 12.06.2025

13. Date of Issue of Final List of
Prospective resolution applicants

14 Date of Issue of Information |
Memorandum, evaluation matrix
and request for resolution plans
1o prospective resolution
applicants

15, Last date of Submission of
resolution plans

16. Process email id to submit
Expression of Interest

22,06.2025

27.06.2025

| 26.07.2025

| cirp.srdigitaltv2024@gmail.com

-

retaliatory drone and missile
attacks on May 7-9, targeting
Indian cities and military in-
stallations, India deployed
kamikaze drones to destroy
Pakistani air defence systems,
including neutralising a sys-
tem in Lahore, sources re-
vealed.

India’s air defence system
effectively neutralised all in-
coming threats, resulting in
near-zero casualties or ma-
terial losses from the drone
attack and exposing flaws in
Pakistan's HQ-9 system.

Further escalating its mili-

tary response, India carried
out strikes on the nights of
May 9 and May 10, marking
the first instance of a country
damaging air camps of a nu-
clear-armed nation.

According to sources,
within three hours, 11 Pakis-
tani air bases, including Nur
Khan, Rafiqui, Murid, Sukkur,
Sialkot, Pasrur, Chunian, Sar-
godha, Skaru, Bholari, and Ja-
cobabad, were attacked.

Before-and-after photos of
the Shahbaz airbase at Jaco-
babad revealed extensive de-
struction.

POSSESSION NOTICE

mentioned against the respective names togeth
rates as mentioned in the said notices within 60
notices, along with future interest as applicable

Whereas, the authorized officer of Jana Small Finance Bank Limited under the
Securitization And Reconstruction of Financial Assets And Enforcement Of Security
Interest Act, 2002 and in exercise of powers conferred under section 13 (2) read with
rule 3 of the Security Interest (Enforcement) Rules 2002 issued demand notices fo the
borrower{s)/ Co-borrowers(s) calling upon the borrowers to repay the amount

incurred till the date of payment and/or realisation.

er with interest thereon at the applicable
days from the date of receipt of the said
incidental expenses, costs, charges etc.

Sr Borrower/ 13(2) Notice Date/ | Datef Time
No. Loan No. Co-Borrower/ Outstanding Due & Type of
il Guarantor/ Mortgagor (in Rs.) as on Possession
1 1) Mr. Vikram Singh 27.02.2025 Date:
Songara, Slo. Prahalad | Rs.2,07,151.47 (Rupees 09.05.2025
Singh Songara (Prop. Two Lakh Seven :rirﬁe‘
36419440000184 | M/s. Songara Travels), | Thousand One Hundred 12.25 F;M
2) Mrs. Kailash Fifty One and Fourty T,
Kunwar, Wio. Vikram Seven Paise Only) Symbol_lc
Singh Songara ason 17.02.2025 |Possession

Details of Secured Assets: All that piece

No.263, admeasuring area of 1824 Sq.ft., together with construction thereon, Part
of Survey No.1410, PH. No.63, situated at Gram Badagaon, within the limits of
Grampanchayat Badagaon, Tehsil Khachrod & District Ujjain (M.P.). Bounded by:

East by: House of Bhuru Kha, S/o. Barkat Kha, West by: Aaganwadi, North by:
House of Govardhan, Sfo. Gangaram and South by: Road.

and parcel of land bearing House/ Plot

2
1) Mr. Radheshyam,
45579420001273| g/, Bhagirath
& A
45579410001613|  2) Mrs. Radhabai,
Wilo. Radheshyam

14.02.2025 Date:
Twelve Lakh Thirty Time:
Seven Thousand Four 02.40 F;M

Hundred Ninety Three 5 >
and Twenty Eight Paise | Symbolic
Only) as on 06.02.2025 | Possession

Details of Secured Assets: All that piece and parcel of land bearing Part of
Land Survey Mo.105/1/2/1, total admeasuring area of 2489 Sq.ft. (231.31
Sq.mirs.), together with construction thereon, situated at Gram Palasiya, R.N.M.
Taal, Tehsil Taal & District Ratiam (M.P.). Bounded by: East by: Common Road
of Village, West by: Remaining Land of Doner, North by: House of Shantilal Ji
and South by: Remaining Land of Donor.

Slo. Ramsingh,
36419610000179

1) Mr. Kamalsingh,

2) Mrs. Khushbu,
Wio. Kamalsingh

25.02.2025 Date:
Rs.6,19,427.93 (Rupees| nq n5.2025
Six Lakh Nineteen Time:
Thousand Four Hundred 03.40 F;M
Twenty Seven Minety mboli
Three Paise Only) Symbolic
ason 17.02.2025 |Possession

Details of Secured Assets: All that piece and parcel of land bearing Part of Survey
N0.204/2, admeasuring area of 3000 Sq.ft. (278.81 Sq.mtrs.), together with con-
struction thereon, PH. No.27, situated at Gram Aanadgarh, Tehsil Alot & District
Ratlam (M.P.). Bounded by: East by: Land of Gordhansingh, West by: Common
Road, North by: Land of Balusingh and South by: Land of Chainsingh.

Whereas the Borrower's/ Co-Borrower's/ Guarantor's/ Mortgagors, mentioned herein
above have failed to repay the amounts due, notice is hereby given to the Borrower's
mentioned herein above in particular and to the Public in general that the authorised
officer of Jana Small Finance Bank Limited has taken possession of the properties/
secured assets described herein above in exercise of powers conferred on him under
Section 13(4) of the said act read with Rule 8 of the said rules on the dates mentioned
above. The Borrower's/ Co-Borrower's/ Guarantor's/ Morigagors mentioned herein
above in particular and the Public in general are hereby cautioned not to deal with the
aforesaid properties/ Secured Assets and any dealings with the said properties/
Secured assets will be subject to the charge of Jana Small Finance Bank Limited.

Date: 13.05.2025

CS & IP CHAYA GUPTA
Place: Indore -

Place: Indore

Date: 13.05.2025

For SR Digital TV And Broadband Private Limited
IBBI Reg. No: IEEI/IPA-O02/IP-NO0S84,/2020-2021/13133
AFA Valid Till 30th June 2025

1,Bima Nagar, 202, Almas Dreams Apartment ,

Near Anand Bazaar , Indore, MP, 452018

JANA SMALL FINANCE BANK (A Scheduled Commercial Bank)
Registered Office: The Fairway, Ground & First Floor, Survey No.10/1, 11/2 &
12/2B, Off Domlur, Koramangla Inner Ring Road, Next to EGL Business Park,
Challaghatta, Bangalore-560071. Branch Office: Plot No.306-A, PU 4, Scheme
No.54, Near Country Inn Hotel, Main A.B. Road, Vijay Nagar, Indore-452010.

For Jana Small Finance Bank Limited

Sdl- Authorised Officer,
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